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 (b) whether the trile benefit 
.-scheme has been imlemented in all 
tiie.States and 

(c) if not, the reasons for the same 

THE DEP TY MINISTER  IN THE 
MINISTRY OF ED CATION, SOCIAL 
WELFARE AND IN THE DEPART-
.MENT OF C LT RE (SHRI D. P. 
. YADAV) (8) Revision of ay scales 
 of school teachers in Central emloy-
ment, as recommended by the 3rd Pay 
 Commission, is under consideration. 

The overnment of India have con-
e ed their sanction to the niver-
,sity rants Commission for imlemen-
 ation of the revised scales of ay for 
 teachers in Central niversities.  A 
similar sanction has been issued  in 
-resect of teachers in Indian Institu-
 tes of Technoloy, Indian Institute of 
 Manaement and the Indian Institute 
 ot Science, Banalore. The revised 
scales will be effective from January 
.1, 1973. 

, The overnment of India have also 
Ofterid to State overnments finan-
liialassistarice, if they wish to adot 
tOI teachers in the State niversities 
 alid in collees in the States, the ay 

 a roved for teachers in Central 
niversities. The State overnnlents 
1lave also been informed that Central 
 ... istsJ,ce will be available even if 
they decide, after takin local ICon-
ditions into consideration to intro-
ducellCales of ay different from, but 
not hiher tJ.an those for Central 
niversities. The new scales may be 

r ed  from January 1, 1973 or a 
ter de,te. 

The Central assistance. to States 
wili be to the etent of 80 er cent 
etthe additional e enditure invol-
ved and will be available for the e-
riod January I, 1973, or tlie date of 
imlementation to MarehSl, 179. 

The revision of scales of ay will 
be subect to certain conditions re-
ardin the mode of a ointment of 
teachers in collees, ae of meran-
nuation, remuneration for eamination 
work etc. 

The ay fiation in the revised 
scales will be accordin  to the for-
mulas su ested by the Third Central 
Pay Commission and acceted by the 
overnment . 

(b) and (c).  Accordin  to infor-
mation available, the States of Bihar, 
Himachal Pradesh. Maniur, Karna-
taka, Triura and ttar Pradesh are 
imlementin the trile benefit sche-
me. Some other States are imlemen-
tin it ractically. Maharashtra and 
West  Benal rovide two benefits viz. 
ensiOn and rovident fundratuity, 
and Andhra Pradesh, Ass8lll, uarat, 
Kerala and Tamil Nadu rovide only 
one benefit viz. ension and Haryana. 
Madhya  Pradesh, Raasthan and 
Jammu  Kashmir rovide  benefit 
under another scheme viz. the Provi-
dent Fund Scheme. 

ADDITIONAL ANTITY OF FOOD 
RAINS FOR BIHAR AND  .P. 

176. SHRI JA ANNATH MISHRA 

SHRI M. K. MADH KAR 

SHRI RAMAVATAR SHAS-
TRI 

SMRI  S KHDE  PRASAD 
VERM. 

Will the Minister of A RIC LT RE 
AND IRRI ATION be leased to 
state 

(a) whether the States of Bihar 
and ttar Pradesh are facin acute 
shortae of toodrains because I the 
floods 8Ild drouht 

(b) whether these states, have re 
. uested the Centre to releasea4di-
tlonal uantities of foodrains to tide-
over the situation and 



(c) if so. the stes taken by ov-
ernment to meet the reuirement of 
these states 

THE MINISTER OF STATE IN THE 
MINISTRY OF A RIC LT RE AND 
IRRI ATION  (SHRI ANNASAHEB 
P. SHINDE)   (a) to (cl. Some 
arts of Bihar and ttar Pradesh were 
affected by floods, and in certain areas 
the rainfall was deficient to some e-
tent. But this has not affected the 
overall khariff cro rosects in these 
two States. 

Keein in view the food situation 
in the States of Bihar and ttar Pra-
desh and the overall reuirements in-
dicated by the State overnments, 
the followin allotments of food rains 
have been made to the states-

State 

Bihar 

V.P. 

(In 000 tonnes) 

Allotments 

Set. 
74 
00 

Oct. 
74 
600 

Nov. 
74 
70 

. 0 

. Shortale of Vanasatl 

177. SHRI JA ANNATH MISHRA 

SHRI  BIRENDRA  SIN H 
RAO 

SHRI M KHTIAR  SIN H 
MALIK 

SHRI  YAM NA  PRASAD 
MANDAL 

SHRI  BHARAT  SIN H 
CHOWHAN 

SHRI M. RAM  OPAL 
REDDY 

Will the Minister of A RIC LT RE 
AND  IRRI ATION be leased to 
state 

(8) whether shortae of vanasati 
 -all over the country still  erSiSts, 
t e e by causin hardshi to the ub-
lice at IBrle 

(b) whether overnment have dis-
continued the imort of Soyabeen Oil 
for Vanasati manufacturers, arui i I 

(c) if so, the stes taken by ov-
ernment to arranie adeuate and re 
ular su ly of the essential commo-
dity to the eole 

THE MINISTER OF STATE IN THE 
THE MINISTRY OF A RIC LT RE 
AND lRRI ATION  (SHRI SHAH-
NAWA KHAN) (a) S rt e of 
vanasati was fairly, acute durin, 
Setember 1974. mainly due to redu-
ed roduction arisin from non-
availability of raw oils at e  

rices.  However. with the roressi-
ve arrival of the new roundnut cro 
in the market there was a marked in-
crease in roduction of vanasati, ani 
imrovement in su lies durin, Octo 
ber, the osition durin, November is 
e ected to be still easier. 

(b) No Sir, Imorts of edible oils 
would be continued to su lement the 
indienous  roduction and au ment 
su lies to domestic consumers and 
vanasati factories. 

(c) Aart from imorts, efforts are 
bein made to maimize incn.en-
ous roduction of edible oilseeds and 
oils and also to more tully utilize 
available resources like cottonseed 
and rice bran oils throuh fiscal in-
centives. 
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